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IN T4z CzZNTAAL SUMINISTAANTIVE TIiIBUNAL
t3AINC IFaL BE NCH
NEW DZLHI

Oune No.1132/94 Date of decision 27.7.58 . .
MA-1585/94

Hon'ble Shri N.V.Krishnan, vice Chairman (-
Hon'ble smt.Lakshmi Swaminathan, Member Jg

shri 3,P.5ingh
C/o shri Hukam Singh,

10/143, Dakhin puri Extension,
New Delhi-110062

(By ~dvocate sh p.pM.Ahlawat ) - +APplicane.
Versus

Union of India through :

l. The General Manager,
south Zastern Railway,
Garden Reach, Calcutta (i.B)

2. The Liaison Officer & Chief Fersonnel
Officer, south EasteTn Railway,
Garden Reach, Calcuytta.

- Responden. s
(By advocate shri p.s. Mahe nd ry)

ORDEGER (OXAL)

(Hon'ble Shri N.v.Krishnan, Vice Chairman )

The applicant is a candidate recomn?naod

for appointment as Assistant Zlectric Jriver oy the
N

;'Railway edruitment Board, Bhopal on tha sou:h

Easiern Railway. He has sought a direction %o <he

respondents to appéint him in view of the ahove
fécomméndations.

2. In their reply the respondents nayo stated
in para 4.9 as follows:-

" As already submitted the Applicart o
could not be considered for dppoinimant
in an alternative category of ilenticyl
scale of Pay dpe to non availability of o
vacanty against short fall quota, Howsver, ~ |
it is submitted that the Applicant shiall®
be considered for an alternative category..
post on availsbility of vacancy 1in the
jdentical Pay 5cale categories of lowor
medical classification against short fall
quota and also subject to his méiical
fitness in the said catagory,
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3. Learned counsel for the

that this may be taken on record and QA itsclf he

‘disposed of with a direction to the respondaits ts

consider the case of the applicant in the 137ner

mentioned in para 4.9 of the_reply.

4. In the,circumstances, OA 1is dispoged of
with a direction to the respondents to considar tha
case of the applicant in the manner as menticned

o

in para 4.9 of the reply. Q.A. is J1ispose. of

5. No costs,
- 7 " ' (Q/ 7 A
%th (/q.‘—-g'ucwb‘g’gv(’__. . A
(Smt.Lakshmi Swaminathan) (N . Krishrian )
Member (J) Vice Chairman ()
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